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‘FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
Eighteenth Session _
BULLETIN=—PART I
( Brief Record of Proceedings ) |
Tuesday, February 11, 2020
No. 210
The Assembly met at 9.00 a.m. with Mr. Speaker in the Chair. o
Questions :

Three Questions in the list of Questions posted for the day were ‘answered
orally. * '

Adjournment Motion :

After hearing the Chief Minister the Speaker withheld consent to the moving
of an Adjoumnment motion given notice of by Shri P. K. Basheer and three other
Members regarding the stalemate occured in the post flood rehabilitation activities
in the State due to the reported failures in the implementaﬁon of Rebuild Kerala
lnitiative.. |

(In protest against the attitude of the Government in this matter the Members
belonging to the opposition stagéd a walkout.)

Calling Attention :

(1) Shri K. Rajan called the attention of the Chief- Minister to the
necessity to be vigilant against the Central Government move to
privatise Public Sector Undertakings. The Chief Minister made a
statement there to. - '

(2) Shri Roji M. John called the attention of the Minister for Health;
Social Justice and ‘Woman and Child Development to the necessity

. to provide assistance including pension to the patients with kidney -

' failure in the State. The Minister made a statement there to.
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The Matters under Rule 304 :

The matters raised in the House by the Members under Rule 304 are listed
below : :
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The Ministers concerned made staternents on the respective subjects.
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Presentation of Reports :

(1) Shri S. Sarma, Chairman, Committee on Estimates presented the
Twenty third Report of the Commitiee.

(2) Shri T. V. Rajesh, Chairman, Committee on the Welfare of Youth
Affairs presented the Sixth report of the Committee. :

The General Discussion on the budget for the Financial year 2020-21 Continued :

The following Members took part in the discussion:

Shri K. Suresh Kurup

Shri K. C. Joseph

Shri E. T. Taison Master
Shri Manjalamkuzhi Ali

Shri P. K. Sasi

Shri P. T. Thomas
Shri Anoop Jacob

Shri Murali Perunelly

Shri P. Ubaidulla
Shri Roji M. John

- Shri K. Kunhiraman

Shri P. J. Joseph

Shri Kovoor Kunjumon

Shri Q. Rajagopal
Shri Antony John

Shri K. S. Sabarinadhan

Shri D. K, Murali

Shri Eldhe Abraham
Shri K. V. Vijayadas



Shri C. Mammutty
Shri R. Rajesh
Shri A, P. Anil Kumar
Shri M. Swaraj
The discussion was inconclusive.
Legislative Business :

L. Shri A. C. Moideen, Minister for Local Self Government Institutions
moved the motion that ' The Kerala Municipality {Amendment) Bill, 2020' and
' The Kerala Panchayat Raj (Amendment) Bill, 2020 ‘as repnrted by the Subject
Committee be taken up for consideration.

Shri Manjalamkuzhi Ali, Shri Anil Akkara, Shri P. Ubaidulla and Shri T. J. Vinod
who recorded their notes of dissent to the Subject Committee Report regarding the
Bills spoke.

Shri R. Ramachandran as authorised by Smt. C. K. Asha moved an
amendment to circulate ' The Kerala Municipality (Amendment) Bill, 2020 * for
obtaining public opinion and Shri V. K. Prasanth moved another amendment to
recommit the Bill to the same Subject Committee and spoke.

Shri G. S. Jayalal moved an amendment to circulate * The Kerala Panchayat
Raj (Amendment) Bill, 2020 ' for obtaining public opinion and Shri K. Ansalan
moved another amendment to recommit the Bill to the same Subject Committee
and spoke, :

After the discussion and reply of the Minister the amendments were
withdtawn by the leave of the House. Then the motion was adopted and the Bills _
were taken up for clause by clause consideration and passed without any
amendments.

1. As authorised by Shri.Pinarayi Vijayan, Chief Minister Shri.A.K Balan,
Minister for Welfare of Scheduled Castes, Scheduled Tribes and Backward -
- Classes, Law, Culture and Parliamentary Affairs, moved the motion that ' The
Kerala Christian Cemeteries (Right to Burial of Corpse) Bill, 2020 "' as reported by
the Subject Committee be taken up for consideration.

Shri Ramesh Chennithala, Leader of Opposition who recorded his notes of
dissent to the Subject Committee Report regarding the Bill spoke.
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Shri M. Swaraj moved an amendment to circulate ' The Kerala Christian
Cemeteries (Right to Burial of Corpse) Bill, 2020 ' for obtaining public opinion and
Shri N. A. Nellikkannu moved another amendment to recommit the Bill to the
same Subject Committee and spoke. -

After the discussion and reply of the Minister the amendments were
withdrawn by the leave of the House. Then the motion was adopted and the Bill
was taken up for clause by clause consideration and passed with the following -
‘amendments.
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The House adjourned at 6.20 p.m. to meet again at 9.00 a.m.-on Wednesday
February 12, 2020. ’

S. V. UNNIKRISHNAN NAIR,
Secretary.



